o

HIGH COURT OF JAMMU & KASHMIR AND LADAKH

To

Pr. D&S Judge, , Bhaderwah
mban, Reasl, !
Jammu, Srinagar, Rajour!, R’(athua, Samba, Anantnag,

ch,
Kishtwar, Udhampur,Poon Kulgam, ~Shoplan,  Kupwara,

nderbal,
Bandipora, Ga ma, Kargll, L8 dakh.

Baramulla, Budgam, Pulwa

NO!j‘?"OZ”J/W/@g/%Dated: O//(7 /70}1_:

ons of Flag Code of
¢ Insults to National

Sub: Strict compliance of the provisi
India, 2002 and the Prevention O
Honour Act, 1971- Advisory.

Sir,
As desired I am to enclose here with a copy of Advisory

received from Deputy Secretary to the Government of India,

,M"? Ministry of Home Affairs (Public Section), North Block, New Delhi-
" 01 with the request to take note of the directions as contained in

the Advisory and ensure its implementation.
You are also requested to circulate the Advisory among all

‘;49" the Judicial Officers working under your control for strict

implementation of the directions as contained in the Advisory.

Encl:Copy of Advisory.

Yours faithfully,

Al

(Permod Kumar) V\\o‘\\
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- IMMEDIATE

’ bl File No. 15/1/2021-Pt_1blic
Government of Indla. _
Ministry of Home Affairs sb
A (Public Section)
\ S .
North Block, New Delhi 20()2 11
Dated 5t August,
To
66 Aq T59-
The Chief Secretaries/ Administrators of k 3575

All State Governments / UT Administrations,
Secretaries of all Ministries/Departments of Govern

ns of Flag Code of India, 2002 and
1971- Advisory.

ment of India.

Subject:  Strict compliance of the provisio
the Prevention of Insults to National Honour Act,

Sir/ Madam,

I am directed to say that the Indian National Flag represents hopes and
aspirations of the people of our country and hence should occupy a position of
?:?oxau. Zhere _1; universal affection and respect for, and loyalty to, the National flag.
org;nizstigcxff/t; le lack of awareness is often noticed amongst people as well as
conventions tha%e: CITS t Oii' thle GOVCmmel_'ltv Hag A copy cach of The Prev %nd
of Insults to nationi}l) i\f{o?lot.llspAay Olfgt’I;C‘ NbaUO‘nal ot T 'eaCh oz jrhe‘ i, govems
Gisplay of Neroonal r‘ ct, 1 and' Flag Co@e of Indlz'a, 2002’ which governs
(j\ W oo ik on ag, are enclosed herewith for strict compliance of the provisions
wwwa:}ia 11‘(1)5?;::1)A<;E and the Flag Code (copy also available on this Ministry’s website
: r.egarc.igan.d aj otu are requested to ’undertake mass awareness programme in
@\m il S0 to give it wide publicity through advertisements in the electronic
v p)
._ Further, it has been brought to notice of this Ministry that i

;r;};og?nt natlsqal, cultural and sports events, the Nationafly Flags %latd};eoofcgl?;toi: Sau(')c{

= ing used in place of National Flags made of paper. Since, plastic flags are
10 egradable hkg paper flags, these do not get decomposed for a lo i el
ensuring appropriate disposal of National Flags made of plastic comme:lg e afld
dignity of the'ﬂag, is a practical problem, You are, therefore, requested to noare o
on the occasions of important national, cultural and sports events FlalensLlrc that
paper only are used by the public in terms of the provisions of th,e ‘Fl%,lS gage o
India, 2002’ and such paper Flags are not discarded or thrown on the rogu c(ij aef o
i: ;\lrent. Such Flags are to be disposed of, in private, consistent with tﬁe dirl nit te;
e Flag. .Thus, you are also requested to give wide publicity in the elect e o
print media for not using the National Flag made of plastic cetronic and

| Yours faithfully,

‘ Encl: As above. W

(Vijay Kumar
Deputy Secretary to the Government of Indie:
Tel: 2309 3101
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